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amount of loans advanced to them
during the Second Plan period?

The Minister of Industry in the
‘Ministry of Commerce and Industry
(Shri Kanungo): (a) The All India
Handicrafts Board was reconstituted
with effect from the 1st August, 1962.

(b) The question of excluding
office-bearers of institutions receiving
loans from becoming office-bearers of
the Board along with certain other
recommendations of the Estimates
Committee on the All India Handi-
crafts Board are under the co~<idera-
tion of the Government of India.

(c) There are two such office-
‘bearers on the present Board. No
loan was at any time given to tlic.u
by the All India Handicrafts Board.

Trade Unions

1082. Shrimati Ramdulari Sinha:
Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that in
Bihar a convention has been estab-
lished with the agreement of the
representatives of employers and the
cmployees for recognition of one trade
union in one unit;

(b) if so, how this arrangement is
working there; and

(c) whether the same pattern can
be adopted at the national level in
the matter of recognition of the trade
unions?

The Minister of Labour in the Minis-
try of Labour and Employment (Shri
Hathi): (a) Yes.

(b) Information is being collected
from the Bihar Government.

(c) At the national level certain
criteria as laid down under the Code
of Discipline have already been
accepted by all Central employers’
and workers’ organisations for recog-
nition of unions.
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Land for Refugees to be Settled in
New Barrackpur

1083. Shrimati Renu Chakravartty:
Will the Minister of Works, Housing
and Supply be pleased to state:

(a) how far the land has been
acquired for the refugees still living
in tents in the Kodalia—Agapur—
Masunda area of New Barrackpur,
24 Parganas; and

(b) when they will be able to get
the land and their house-building
loans?

The Minister of Works, Housing and
Supply (Shri Mehr Chand Khanna):
(a) and (b). The information is
being collected from the Government
of West Bengal and will be laid on
iie Table of the Sabha.
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